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House-Break inllueldent lu Dcr'Dee 
COIOD' 

3187. SHRI R. K. AMIN: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether it is a fact that thefts and 
house-breaking are on the increase in the 
Defence Colony, New Delhi ; 

(bl whether tbe process of investillation 
is vory slow with little or no result; and 

(c) tho cases registered at Kotla 
Mubarakpur Police Station in this re,ard 
durin8 the la$t one year and with what 
results? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHR I 
VIDYA CHARAN SHUKLA): (a) 454 
__ of theft aDd bul11ary were rlportod 

at the Defence Colony Police Station 
(previously known as Kotla Mubaratpur 
Police Station) during the period 1.3.68 to 
28.269 as allainst 565 cases repolted during 
the preceding year. 

(b) and (e): A statement is laid on 
the Table of the House. [Placed in Ub,ary. 
See No. LT-354/69j. 

Service C D~ltlo . of Unl,erslties' Slaft' 

3188. SHRI G. Y KRISHNAN: 
Will the Minhter 01 EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether the service conditions of 
the staff working in Government Organisa-
tions and Central Universities are one and 
the same; and 

(b) if not, how are Universities 
<IilTerent from the Government when they 
are run through the funds of Government 
and the salaries of the staff are regulated 
by Government? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. 
R. V. RAO): (a) No, Sir. the Govern· 
ment Organizijtions and the Unh'ersities 
have their own salary structures. 

(b) The Universities ure governed by 
theil' Act, of incorporation and the statutes, 
ordinances, regulations. t~  farmed there-
under. As such, the service conditions, 
including salary scales of the staff working 
in the Universities, are determined by the 
concerned authority of the University and 
not by the Government. 

Indian Economic Seulce and Indian 
Englnurlng Sef9lce 

3189. SHRI G. Y. KRISHNAN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the service conditions of 
the Indian Economic Service and Indian 
Engineering Service are the same as that 
ofJ.A.S.; 

(b) if not, the details thereof; 
(c) whether the salaries of the personn" 

employed In these Services are protected 
with the consideration to tbeir previous 
prnfessional experience and a ... in tbe cale 
or the Bnt two batches whose ale limit I. 
relaxed upto 35 yean; aDd 

(d) wbether Ib, IIIOI'IJICr of the Oracle 




